FORM A

PUBLIC ANNOUNCEMENT
(Under R ion 6 of the and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CRE|

RELEVANT PARTICULARS

1. | Name of corporate debtor NHA INFRABUILD PRIVATE LIMITED

Date of incorporation of corporate debtor | 06.08.2022

w|N

Authority under which corporate debtor | Regjstrar of Companies Kanpur
is incorporated / registered

4, | Corporate Identity No. / Limited Liability | U45201UP2022PTC168820
Identification No. of corporate debtor

5. | Address of the registered office and KH NO. 210 MAUJA CHAMRAULI TAJ NAGRI PHASEHI

principal office (if any) of corporate SHAMSHABAD FATEHABAD ROAD, Agra, Agra, Agra,
debtor Uttar Pradesh, India, 282001

6. | Insolvency commencement date in 31.01.2025 Copy of NCLT Order Received on
respect of corporate debtor 08.02.2025

7. | Estimated date of closure of insolvency | 30.07.2025
resolution process

8. | Name and regjstration number of the Pramod Kumar Sharma
insolvency professional acting as interim | IP Registration No.

resolution professional IBBI/IPA-002/IP-N00110/2017-18/10258

9. | Address and e-mail of the interim Registered Address: H.No-16, Dasharath Kunj-B
resolution professional, as regjstered West Arjun Nagar, Agra, Uttar Pradesh, 282001
with the Board Email: pksharmafcs@gmail.com

10. | Address and e-mail to be used for Address: H.No-16, Dasharath Kunj-B West Arjun
correspondence with the interim Nagar, Agra, Uttar Pradesh, 282001
resolution professional Email: cirp.nhainfra@gmail.com

11. | Last date for submission of claims 22.02.2025

12. | Classes of creditors, if any, under clause |Name the class:
(b) of subsection (6A) of section 21, Allottees in Real Estate Project
ascertained by the interim resolution

professional
13 | Names of Insolvency Professionals 1Ankit Agarwal
identified to act as Authorised IBBI Regn No.
Representative of creditors in a class - | IBBI/IPA-001/IP-P-01954/2020-2021/13095
Real estate allottees 2.Babita Jain
IBBI Regn No.
1BBI/IPA002/IPN00321/2017-18/10926
3. Keshari Kumar
IBBI Regn No.
1BBI/IPA-001/IP-P-2459/ 2021-2022/13769
14.| (a) Relevant Forms and (a) Web Link: https://ibbi.gov.in/home/downloads
(b) Details of authorized representatives | (b) Physical Address:
are available at: 1) Ankit Agarwal
Address: 46A, Madhav Kunj ,Pratap Nagar,
Uttar Pradesh-282010.
Email ID: ipankitca@gmail.com
2) Babita Jain

Address: 35B/6 Madhokunj, Ram Mohan Plaza,
Katra, Allahabad 211002

Email ID: jainbabitaO6@gmail.com

3) Keshari Kumar

Address: 46F Sector 7, Jasola Vihar New Delhi 110025()
Email: keshrik@yahoo.com

Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of the NHA INFRABUILD
PRIVATE LIMITED on 31.01.2025.

The creditors of NHA INFRABUILD PRIVATE LIMITED are hereby called upon to submit their
claims with proof on or before 22.02.2025 to the Interim Resolution Professional at the
address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorised representative from among the three insolvency professionals listed
against entry No.13 to act as authorised representative of the class Real Estate Allottee in
Form CA.

Submission of false or misleading proofs of claim shall attract penalties. Sd/
Date: 10.02.2025 Pramod Kumar Sharma
Place: Agra Interim Resolution Professional

NHA INFRABUILD PRIVATE LIMITED
Reg no: IBBI/IPA-002/ IP-N00110/2017-18/10258




PD: M-02-2025 Z: Agra E: 1 U: pranjal.boruah T: 02-10-2025 22:53
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- Highlights Jal
-;Jeev&n Mission,

o= River Linking

.. Projects
: Vishwa Mohan
= @timesotindia.com

s

=Mew Delhi: A parliamen-
-{ary panelon Monday raised
©roncerns over the imple-
mentation  of  several
L _:_sn]u:mn:'-s and programines.
o =including the central {lag-
=ship Jal Jeevan Mission
-(JJ8), which missed its
= ==Dec 2024 deadline to provide
=tap water to all rural house-
“holds across the country,
The panel also highlight-
-ed the absence of colsensis
—among states on majority
=_-nfl the proposed interlink-
“ing of river (ILR) projects
=Zand the inadequacy of
= _cparly warning systems for
-Mood forecasting,
=  Since only 11 states/TTs
-have so far achieved the sta-

—

Hvuru:-eu!aﬂum.l lirs

SLOW FLOW Only 11 stulea andunmn terntnness have 50 Iur

achieved the status of 'Har Ghar Jal’ forcing govt to extend 1M

JJI for four more years un-
til 2028, Though 10 states/
UTs — Bihar, J&K, Ladakh,
Lakshadweep, Manipur,
Meghalava, Magaland, Sik-
kim, Tripura and Uttarak-
hand — are expected to
achieve the goal of provid-
ing tap water connections to
all respective rural house-
holds by March, three siates
— Rajasthan, Tamil MNadu,
West Bengal —have theirex-
tended deadline up o Aug
2027, Flagging other lag-
gards in the list of 13 such
states  including Andhra
Pradesh, Jharkhand, Kera-

garh, the panel recommend-
ed that the ministry of “Jal
Shakti’ make concerted ef-
fortz in close coordination
with the states and imple-
menting agencies (o expe-
dite their efforts in order to
achieve the targets and ob-
jectives of JJM in a time
bound manner by fully ati-
lising the allocated lunds,
On the delay in imple-
menting ILR projects, the
panel parliameniary
standing commitiee on wa-
ter resources headed by BJP
Lok Sabha member Rajiv
Pratap Rudy — suggested

~ Parl panel flags delays in
|mplemenmg key schemes

nomic perspective to bring
awareness abont the bene-
fitzof thisprogramme.

It ohserved that a total of
a0 link projecis have been
identified wunder the ILR
programme for which bud-
getary allocation of Bs 4,000
crove has been earmarked
for 202425 but mutual con-
Sensus among states “re-
main a persistent obstacle
inthe implementation'.

Out of 30 planned ILR
projects, only five links —
Ken-Betwa, Godavari-Canv-
ery (comprizing three links)
and maodified Parbati-Kali-
sindh-Chambal — are cur-
rently “being pursued for
implementation on priori-
iy while only one of them
(Een-Betwa) iz "under im-
plementation” in MP and
UE Observing the absence
of adequate eardy warning
systems for Aood lorecast-
ing, the panel which submit-
ted s report in the Parlia-
ment on Monday recom-
mended that govt upgrade
its present system in line
with the latest technologies
capable of addressing the
persistent challemges posed
by Doods across country,

‘lcr denied benefits
of food security as
census delayed’

Tinies NEWS NETWOR

New Delhi; Raising thedelay
inconductingcensus by more
than four years, Congress MP
Sonia Gandhi, in her maiden
intervention inthe Rajva Sab-
ha on Monday, claimed that
around 14 crore peo-
pleare beingdeprived ﬂ
of benefits under the
MNational Food Securi-
tv Act (NFSA). She
said the guota for the
beneficiaries is still
determined based on
the 2011 census, which
is now well over adecade old,

In her Zero Hour interven-
tion, Gandhi said the NFSA
enacted by the UPA govt in
September 2013 is a landmark
initiative aimed at ensuring
tood and nuiritional security
for the country’s poor and the
legislation plaved a crucial
role in protecting millions of
vuinerable households [rom
starvation, particularly dur-
ingthe Covid-19crisis,

“For the first time in the
history of independent India,
the decennial census has
been delayed by more than
four years. Originally sched-
uled for 2021, there is still no

clh L oL (&1 g z 9 G ¥ > c I W)
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13 =
DEBTS RECOVERY TRIBUNAL DEHRADUN = —
Paras Tower, 2™ Floor, Mazra Niranjnapur, Saharnnper Boad, Dehradoon =10
BLE, Wa, GETINIZE [ates 27,001, 20325 =
Union Bank of Indis Certificale Holder ?
Versus e o -__E
AU Fhoenix Disdia Ine & s Certiieale Delier :
DEMAND NOTICE -
o =_

clarity as to when the census
will be conducted, The budget
allocation reveals that the up-
dated Census is unlikely to be
conducted this year as well,
Around 14 crore eligible Indi-
ans are thus being deprived
of their rightful benefits un-
tler the NF5A," she
gaid.

NFSA provides for
coverage of up to 75%
of rural and up to 50%
of the urban popula-
tion for receiving
highly-subsidised
foodgrains, which ac-
cording to 2011 census comes
to about 814 crore,

The Congress leader
urged the govt to prioritise
completion of the census as
zo0n as possible and ensure
that all deserving individuals
receive the benefits puaran-
teed to them under the NFSA.
"Food security is not a privi-
lege. It is a fundamental
right,” she said.

The MNarendra Modi govt
has made the foodgrain dis-
tribution to poor free under
the PM Garib Kalvan Anna
Yojana{PMGEAY ) and hasex-
tended the scheme for five
yvears till December 20084,

||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||||

Oppn calls tax relief ‘sugar

—

U Ztus of ‘Har Ghar Jal', the la, MP. Odigha, Uttar Pra- thatgoviconduct morestud-
=govtinitsbudgeton Feblan-  desh, Maharashira, Karna-  fesfromtheecological, envi-

_, -nounced the extension of taka, Assam and Chhattis- ronmental amd socio-eco-
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=5 Budget pohtlcally driven
--Ne“ Delhi: Congress leader “

‘Y Zp Chidambaram on Monday | suspect that, and | hope
=said the Union Budget 2025- not, | suspect that the finance :

P 26 is a “politically-driven minister is doing an ‘Elon Musk’ on :

S Zhudget” with Delhi elections
“inmindas it ignored the poor
_cand bottom half of the pop-
-ulation. Initiating a discus-
=sion on Union Budget 2025-26
-in Rajva Sabha, Chidamba-
F:g_gnun questioned finance min-
sister Nirmala Sitharaman
-for improving fiscal deficit
Eﬁg_jhy cutting the Centre's capi-
~tal expenditure and grants-
zin-aid to states and termed it
& =asbad economics.
= “There ought to be a phi-
-]clsnph} behind the Budget,
M —put I cannot find one in this
-Budget. I shall not attempt to
“do so because after going
r—through the Budget speech
zand Budget numbers, I be-
Zlieve there is no philosophy
IH_—IIE hind the Budget,” hesaid.
= Chidambaram  further

fad

—a

the external affairs minister

P CHIDAMBARAM
Ex FM & Cong leader on MEA budget cut

finance minister for achiev-
ing one of her objectives a
coupleof days ago.”

The former finance min-
ister also stated that the
MGNEEGA daily wage could
have been increased “be-
cause the poorest are the
ones who are poing for
MGNREGA work™ and also
thestatutory minimum wage
across the board under the
Minimum Wages Act, could
have been raised and that
cold have benefitted thou-
gands and thousands of la-
bourers. “She (Sitharaman)
did nothing. But, she was [o-

Eeferring to the Income
Tax relief provided in the
Budget, hesaid, "She remem-
bered the middle class but
what about the section of
peopleshe has forgotten?”

Citing govt data, Chidam-
haram said between 2012 and
2024, in the 13-year period,
food inflation was 6.2%, edu-
cation inflation was 11%,
healthcare inflation was
14%. “These have crippled In-
dian households, Household
savings have fallen from
25.2% 1o 18.4%," he said, add-
ng as per household con-
sumption survey in 2023, the

MNew Delhi: The ireasuary
and opposition  benches
sparred on Monday in the
Lok Sabha over the Union
Budget with the oppoesition
members saying it offered a
mere "sugar rush™ in tax re-
lief without any long-term
benefits, while the ruling
sitde defended it as "booster
shot™ for the economy.
Participating in the de-
bate on the Union Budget in
the Lower House, oppesition
members  expressed con-
cernonissueslikethedepre-
ciating rupee value, rising
govt debt and farmers’
plight, They said that the
budget was “election-cen-
tric” and ignored the inter-
ests of a vast majority of the
population. DMK s Dayvanid-
hi Maran said preference
has been given to the corpo-
rates and not the common
man. He claimed that prices

BUDGET MATTERS

The DMK leader also ac-
cused the Modi govt of com-
ing out with budgets in suc-
cessive years that have fo-
cused on poll-bound states
keeping in mind political
pains, Taking a swipe at the
finance minister, he said
whenever the opposition
fags the falling value of the
rupee, Nirmala Sitharaman
always responds by saying
the rupes is not getting
weaker but the TUSD is
EMerging stronger.

Referring to the outcome
of the Delhi Assembly polls,

that less than three crore
people will actually benefit
in the country. He said the
tax relief for the middle
class was [ike an “economic
sugar rush™ which was un-
tenahble in the long run, Dub-
bing the budgetary provi-
gion as “unjust”, he sqaid it
does not take care of the in-
terestsof people

Congress MP Manish
Tewarl claimed that inm the
past one decade, govt debts
have soared which has creat-
ed problems for future gen-
erations. He described the

== with Delhi polls in mind: PC rush’ BJP says it is booster dose

debt on the govt as "inter-
generational deht™,
BJP MP Anurag Thakur

hailed the budget a “force
mudtiplier”, "Rahul Gandhi
is calling the budget a *band-
aid budget’. Iwanitotellhim
that this is not a band-aid
budget but a “booster shot’
budget. 1t is a force multi-

L. bl Phoends India Inc, Plog-De 1T Pocket-A, SIZ Pakwam Dingerpur Boad, District
Momdahad- 24400, Ubtar Pradesh, a parinership concem, through iis pariners.

2, Akshat Jain 8o She Maresh Kumar Jain, Bin H Ao 135- Sahukars Bilaspur, Rear
Jnin Mandir, Distrect Rampear, Utiar Pradesh- 244921

. Muresh Kumar Juin 5o Late Sh, BLE. Juin, Bfo H.Np 135 Sahukan Bilaspur,
Mear Jaim Memdir, Dtistrict Romgpear, Littar Pradesh- 244031

4, Tarun Gorg 50 5h, Shailendra Agarwal, Bdo Ward Mo 17 Sahukars Bilsspar,

near Jain Mandir, District Rampur, Utinr Prodesh-24492 1

Im vigw of 1he Recovery Certificale issued in O, Mow 169 of 2022 passed by the
Presiding Officer, DRT, Debradon an amount of Bs. 18458796 (Rupees Twp
Crore Eighteen Lakhs Forty Twn Thousnnds Mine Hundred Forty Seven And
Palse Minety Sk Omly) along with pendente-lite and fubare inssrest 89.50% simpls
interesy yearly woe £, 21,00, 2082 1ill realizaion and costs of Bs, 2,1 2000 (Rupees Two
Lakh Twelve Themsands Only) has hecome due agnirst you (Jaintly and severnlly),

Yo are herehy calbed upon 1o deposil the ahove sum within 15 days of the reosipt
of the notice, failimg which the recovery shall be made as perreles.

Yau are hereby calbsd upon 1o depoesit the sbove sum withis 15 days of the peesip
oif the motice, failisg which the recovery shall be made as permules,

Yo are hereby oodered 1o appear before the umdersigned an 09,048, 2025 ai 10:30
um for lurther proceedings.

Im addhizons to the sam aloresaid you will be liable po pay :

A~ Such inlerest a4 18 payable for be period comnencing immediately aflee i notics
of thie execistbon procesdings.
b- Al costs, charges and experses incamed (n respeet of the service of this potice and
pther process that may be wken for recovering the amaurt due,
By arder of Tribunal
Recovery Difleer
Dehis Recovery Tribunal, Dehrudon
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FORM A
PFUBLIC ANNOUNCEMENT
{Undar Faguiarien 8 of e isohancy and Bankrupicy Boand of Inda
fingoivensy Resolution Process for Corpombe Persons| Regaiatians, 2016)

FOR THE ATTENTION OF THE CREDITORS OF

NHA INFRABUILD PRIVATE LIMITED

RELEVANT PARTICULARS
1 | M of comesle delion | BHA INFRAGLILD PRMSTE LIMITED
_E_ D of inoorpoention of mormonTis debior | | O
| 5 | Aahonity under whch comporain delior | ekt of Coempanes Fanpr
B inoorponsied [ negdeed
4, | Corpoentr ideniiy Mo ¢/ Limind LinbdEy Uﬂ-E-EEd.LFEDm
W dIRCanon M, of COeDorane Jelior
5. | fodmes of the mgsemed offoeand | AH AL ZH0 MRS, CHAMPALLT T Mk
DHWI:ITWIIHIH':I'WBH | PHAGED SHAMSHAEAD FATEHABAD ROAD, Agm,
| s Prischesh, ncks, 2R304
B rmhmmnnumrm:uth | 31,00 AT Copy of WOLT Orcier Riscesed on
| et of CoAmRonale deiinr AL 0EE
7, | Estmated cerle of chesure of reohency :i:rﬂ?..‘!nﬂﬁ
P tion [pmoess ] )
B | e and regrstrtion numier of T | Prammid Fumear SPanma
insofvenoy profemonal aotng o5 imeim | B Regstation ho,
| reeschthon prolesskonal 1B P 003 ARMOOL D0, 20 T- 18 L025E
6, | Aodnest ard eomal of the Fiem | Meqitenen] Focieszs. HLMo 18 Deshareslhy Rusgdl
m=sckation professional, i mEkmeTs | Wesd Aqun Mogar, Agrm, Uttar Fradesh, 282001
Wl W Board WH&H‘MMH
| 10, | Acdress srd =mal 1o be used fy JM'EEEEILHJIE.MHHHHIFI-HWEHMJ\
| OO W B e | Mgae, Agrm, Littnr Pk, 2B2001
[ rescbulion priiessicnal Mﬂﬁdﬁlﬂfﬂmn
L'L Lot dsie for submisson of doimes: Jll:ll'.!'l.'lﬂ-
| 22, | Claeees of crdiiors, T Ay, uncir cuesn *-Ia-rnatrlaﬂ-am
) of subvsection (6&) of section 21, | Alicezmes: in Fee Dot Project
pscoriainnd by T Inkerlm nesnlnon
. _I.ll:fmtl"tll| 1
12 | hame= of Irsohveroy Prresoneis | Lankt Agaresi
eriiion 10 0ol 86 AT IER Fingn Mo
Pispressesrizrtve of crociions in B cless - | IBEPA-COLP PO S S0 L 13005
Ryl ey aikmhees |4 Babvina kin
| IEE Tengn M,
O P T P T 1 DG
| 3. Heshar Humar
IEEN Fanggin s,
(B PODLP PRS00 2000 13
14, | 42 Redervant Forre and | Wt Linke e, i s by Tewned, rhosamineds
it Dt of sthorissd seprmseriafes | (b Poysical Addmess:
e ol o | 1] Anid: Agpnwat
| Fubeiesse 54, Mackan Fary Pratan Magas
| Ltter Prodesh 202000,
B I iparkicaERgmailonm
2] Babolty Jain

Adderenrr IREYE Mindhosan). Ram Mohan P,
i, Alrabad 1002

| Ervesd 10 pintxsbizf@grmail rom

| 3| Feshar Himar

Errait kesstrikiyahoouoom

| Az ABF St 7, Jasslo Vitar Mew Deili 1200054

Wobice B hereby ghven that the National Comoary Law Trbural hes ordered the
comenencement of @ comporate insokvency resolulion process of the RS BRPRASLILD
PRNVATE LIMITED or 32012025,

Thea creditors of NHA INFRABLILD: PROETE LIMITED ara heraby calksd upon 8 submil their
claims with procd on of before 22022035 w the Inlesm Resohinion Prafessional &1 the
afdress martned againglentry Mo, 10,

Trsh firsdendipl engeditnrg shall aubenit thair caima with prool by eectonic maaes onke. Al cthar
credhors may suhmii thi claims with proad In peesan, by postor by elkectmnie maans,
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- , . : e s g ! i & financial crecsor belonging 10 8 dass, a5 Ested ngninst the emry No. 12, shall indicase s | =
<said, "It iz obvious that the cussed on the Income Tax  average monthly per capita of essential commodities be zaid the tax benefit pro-  plier.,,"hezaid. NCPMP Su- choico of umhwﬁ:ﬁmmﬁw from ameeg Whh;ﬂmmhﬁﬁd ™
_budget was politically dri- and she was focussed on the  expenditureof aruralfamily | were going up which was posed in the Union Budget privaSule welcomed the tax el e bt e Sl T s
-ven, I shall not elaborate up-  Delhi elections,” Chidamba- 15 only Bs 4,236 and in arban hurting the interests of the for the middle class helped rebate but maintained that Submission of false or misesding poofs of claim =hu||-u1.tm:lpunul1l;r5‘ T : 34/ <
=on that but [ congratulate the  ram asserted. areas it isonly Es 6,996, pri poor and the middleclasses,  the BJE But, Maran said, “allisnotwell™. e E“;;‘ﬂ'ﬂ”“ Ievbed i Resobutbon Profesalonsl | = 04
- NHA INFRABUILD PRIVATE LIMITED | =
E e . A e At Ol St L Rl o W Arg no: IB2I/1PA-002/ IP-NDOL10/2017-18,/102568 | =
: ] . B HOPG BANK | HDFC BANK LIMITED =
= ' d amb aram* Wh I‘IO Bh arat el [ndira Chowk, Kavi Nagar Gajraula, 244253, Uttar Pradesh iy 3T e 5 e = "
g—_ . s TW%umm E‘:::H“""f“ Branch: Hamnagan Distt. Naln!tal, Uttarakhand =
=. X raas, u I:HWIIH ng orizsd ra B dr m o
- . the Securtization and Reconsiruction of Financial Assets and Enforcemant of Securily r'gd
~ Ratna to Manmohan Singh G o S o oo e POSSESSION NOTICE
e = mﬁm;&tﬂﬁ;&?;:ﬂﬁﬁﬁﬁlmTéEmm“gﬁﬁﬁ WhE_"f-'E'Er_ the Undersigned I::fEing th!a Aut_hnrised officer of the Bank of Bar!:n:ia under, the |= 2
= o : 8is Mr HOSHIYAR RAKESH SAINI 5/0 RAKESH SAINI FRio 08 MOH.SUNARG vALA | | Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, | =
B Tisaes Niows NeTwons economy faced a grave crisis,  speech, Chidamabaram W%EQWéTﬁﬂlﬁﬁﬁﬁamﬁﬂﬁmmnﬁ 2002 (54 of 2002) and in exercise of Powers conferred under section 13{12) read with rule 3 of the | =
H— ‘a man entered Parlinment P‘J'E‘?'-" “one last question”, 244235 [Co-BORROWER) (3) Mr, SUBE SINGH S0 HATHU SIMGH R0 aLeuR | | Security Interest {Enforcement) Rules, 2002 issued a demand notice as mentioned against each | =
-New Delhi: Congress MIP P and North Block (where the  "This is through the finance BHOOR GAJRAULADHANALRAAMROHAAMROHA-244235 [GUARANTORorepay | | 3eenunt stated herein to repay the amount mentioned in the notice within 60 days from the receipt -_Ea
=Chidambaram on Monday finance ministry is head- minister to the govt. Why the amourtt mantxined in Me notica baing 6.15,74,135.54/- (Gixtesn Lakh Seventy i i i ; TR =
= gt e b I B i3 ¥ Faur Thousand Two Hundred Thirty Five Rupees Fifty Four paise only) wittin 63 | | ©f the said notice, The Borrowers/Guarantor having failed to repay the amount, notice is hereby | =
—;:j];gﬁﬁl:;ﬂi;‘:‘lﬁélgg _ml:_: hHrlIE l]“'*-?ﬁ;‘ﬁf{”& N gﬁ:‘iﬂgﬁﬂ ;ﬁgﬁﬁiigr days fromfhe daie ;ﬂg ibe i';'i:"ﬁri'i;r i kel hontb kb s Ao | R0 the Borrowers and Mortgagor/Guarantor and the public in general, that the undersigned | =
= = el © - e £ i - AL I ¥ ! E F E 1 1 = o
et Zi b X - S g P ; ; and e public in general thal the undersigned has laken oossession of the poperty has taken Possession of the property described herein below in exercise of powers conferred upon [ — &2
EE:?L%TEE;EF%{E‘:E}E‘E 105;:211.3]?5 '{Iheﬂ}[ﬂll'}:“{‘;?,el& 1'1:'111: 2;';3?5]2%1] nﬁeftﬂnﬁi ;;:‘:;rl ﬂaamt-ag harain balow in amr{ﬂgﬂgm vt:-:u'nﬂrr-a-ﬂ-:;11"n'-'nﬂvah':Jrl-:llauir'{| BL-:HM 13 ol hirm/her under section 13(4) of the said Act read with rule 3 of the said rule as per the details given | =
E é?ster Manmohan Singh was Em and Fal'sighc'zedness Dr Singh later also came in mﬂb;m;ﬂ:;::ﬁ:::ﬁ;:mﬂzf;;:::;;hﬁmm sebvigauve| | DEaw: THE Bonwers) MosgmorBuarantorn- i gart culdl and:the gubike I gereralare hereoy | 5
= 5 3 ; BAEE 5 E i I i =
“not conferred the Bharat Rat-  Manmohan Singhhadit.Tam  for praise from Trinamool E‘:ﬂﬁ’fﬁi’fﬂﬁﬁ?ﬁiﬂ‘"* grmr.w v.;ll baauut:{;itgﬂﬁ cr-amwﬁitig cautioned not to deal with the property and any d nalln_gs.w ith the property/ies l.'.-u_ll be subject to the =2
- : : : ; h - rat it . charge of the Bank of Baroda for an amount and interest therson as mentioned below. The |=
¢y _-nathis Republic Day. wrging the hon'ble finance MP Sushmita Deb, who re- Twe Hundred Thirty Five Rupess Fifty Four palse only) and interest therson. ; =
O - Praoising  Singh, who minister to recapture the memberedhim for his vision R e —— bnrmwgr"sf Guarant:_lr’s atte_ntlnn is invited to the provision of S5ub Section [8) of Section-13 of = o
—passed away on December 28, wisdom and farsightedness  in 1991 to develop northeast- f‘?rf;u"fv sﬁl‘:‘ﬁﬁﬁ'ﬁfﬁﬂﬂt ré'-'ﬁgﬁf;ﬂﬂg;';‘l;;nfc E;afmiaucﬂg?r: the Act, in respect of time available to redeem the secured assets. _ _
2024, for his wisdom and far-  of Dr Manmohan Singh,” he  ern states as part of a Look AMFOHA Measuroment & Boundary detalis as per documents and as par sito- :; ﬁﬁi&rﬂﬂfmﬁmr Description of Immovable Properties | oOutstanding Amount || =
&?J -zightedness. the former said, in a message meant for East”™ approach, realising EAST- Houss Ganga saran WEST- Rasta;NORTH- House Ganga saran:S0UTH- Houss - - =
_:'hcrme minister recalled how  Nirmala Sitharaman. their potential as a gateway Shiv charan;Area-62.26 SOM;Ownaer Mame- Mre. Omwall Dewi Wio Rakesh Saini 1.| 1. M/s Mansarovar 1. Property Bearing Khata no. 005, old khasra no. 76| ¥ 4,67,26,585.17 -
=in 1991, when the country's As he wound up his toeastandsputheast Asia. Date:- 11.02.2025 PR i Holidays (Borrower)  |/8 and new khasra no, 435, 489, 490, 5350, 569 wa | [Rupees Four Crore || =
Eﬂ_: Place:-Amroha HDFC Bank Ltd through its Proprietor (admeasuring 0,475 Hectare in 'l.'?lla;e- DE1_1I£_| Sixty Seven Lakh Twenty|| =
- Punit Kumar Goel, Bandobasti, Tehsil- Ramnagar, District- Mainital, Six Thausand Fiva =
- = = Address:- ‘u'illagi_z = belonging to Mr. Punit Kumar Goel 5/o Mr. Pravag Hundred Eighty Five || = -
= Union Bank Union Bank of India SALE NOTICE Dehla Banobasti, Shop [Narayan Goel and Bounded as under :ast. picr it 5
= : Mo. 5, Aasthan Plaza, |Common way of Village, West- Land of Haris - Z
: -maﬂtm of inclia Regional office, Meerut at Oppt. Govt. Inter College, for Sall;ar 3; .:ﬂi':: vabile Ground Floor, Block — |Jaitwal, North- Land of Kheem Singh and ather, ar?d"g';];;:eh:e n o
i3 - RiApumanl g dnmaniy Begum Bridge Road, Meerut 250 001 (U.P). A, Khatari, Ramnagar, |South- Land of Harish Kaitwal. wef 0112 m"E; =
w0 = E-Auction Sale Naotice for Sale of immaovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Dist- Nainital L_PmPEm" Dearing khata no. S0, shasra Mo FE'H Date of Possession Notice | ey
= Interest Act, 2002 read with Pravise 1o Rule 8 [§] of Securlty Interest [Enforeement) Rule, 2002 (Uttarakhand)- min admeasuring 0.048 Hectare Located at Vilalge- ™" o2 o 5 55e i
- | Malica is harshy given fa the public in general and in parficular bo the Borower(s) and Guarantors) that the balow described immavable prosery meripaged) charged tothe Securad Craditor, the PhysicalConstructive Passassion 244715, Tandu Mallu, Pargana- Bhavar Chilkiya, Tehsil: r——r—| -
£ | : - PR *haci - ; Ramanagr, District- Naintal, belenging to Mr. Punit e | I
= - | ofwhich has been taken by the Authorized Officer of Union Bank of Inda Reglanal office, Meerut{secured creditor), will b sold an *As is where 8" - “As is what " and "Whialever there 8" basis [assets wise date and time and cthar 2. Punit Kumar Goel gr, L . BINE wERr: | 30.11.2024 E
= | datails menfianed below} for recovery of smaunt, as mentionad balow due ta Union Bank of India [Secured Creditar) from below Named Bormower(s), Morgagor(s) and Guaranior(s), S/o Prayag Narayan  |Kumar Goel. Bounded as : East- Property of Puneet | - N
- - Siatus of the]l Dues lo be | Feserve Price |Data and Time Goel {Proprietor ) Kumar Goel, West- Village to and fro Passage, North- Abadi of Village after |[= ™
g =| 5 | Branch Hama Mame & address of Description of the Immovable e et Recoverad (Rs.} of Auetion (Borrower), Address: Gool, South- RCC Road & property of Punit Kumar Goel. =
= Z|No.| & Address Borrower & Guarantor property put for auction Physical | from Borrower/ EMD i 1, Kasera Line, Sarraffa |3 Commercial building bearing plot no. 588, Shop no. 5 on ground floor of || = -
= Canstructive | Guarantor (Rs.) Bid Incremant axipnsions] Chowk, Ramnagar, Blzck A in building named “&asthan Plaza a_l:lrneasurlng 12.54 5g mitr = -
£x = | 1 Union Bank of India, | 1) BORROWER: MR. BHEEM SINGH S/0 MR. |Residential House st Part of Plat No 6, Part of Khasra No| Constructive | Total (RL+DL). | Rs. 1251 Lakhs | 11.03.2025 Distt- Nainital Located at ldgah Road Khatarl, Ramnagar, Dist- Nalntal, Uttarakhand - =
N2 GARH ROAD, DHAN SINGH : H ND 2013, OLD BHEEM NAGAR, 230111 Mi, Mahalla Bheem Nager, Garh Road, Hapur UP | RsdTILAKHas |~ Ryqasion. | Defessn (Uttarakhand), Pin-  [294715. =
= NATIONAL HIGHWAY, | GARH ROAD, HAPUR {UF) Alsg at; Part of Plot Mo | 245101 (Near Mata Mandir) Of area 42,07 sq. mirs or 50.31 | o 31922024 plus = "M PR 244715, 3. Mr. Prayag Narain Goel 5/o Late Radhey Shyam (Guarantor), 1, Kasera Line, —
% = Dist Hapur, Uttar | 6, Part of Khasra Mo 230111 M, Mohalla Bhesm Isu Yds. OWNER: BHEEM SINGH S/0 DHAN SINGH interest thereen ; Sarraffa Chowk, Ramnagar, Distt- Nainital (Uttarakhand), Pin-244715. =
£ = Pradesh -245101, Hegar, Garh Road, Hapur UP 245101 [Mear Mala =HD|JN|:|EFE|E5. Easl- Other's Properly, Wasl-Raste 15 wide, and eiher charges 4, Smt Sushma Agarwal W/o Prayag Naraain Goel [Guarantor), Add- 1 Kasera Line, Sarraffa _
: P ﬂ?uinmm MR. MAHESH CHAND S/0 MR S EL N [ Lt Chowk, Ramnagar, Dist- Naintal {Uttarakhand), Pin- 244715, =
o= DHAN SINGH, H NO 2013, QLD BHEEM MAGAR, 2.| 1. M/s Battu Lal 1. Property bearing Khata No, 139, Khasra No. 283, | 7 5.10,08,013.07 >
& = GARHROAD, HAPUR (LP) Radhey Shyam & Sons |285/2, 289, 290 and khasra no. 283, 2863, 289 | (Rupees Five Crore || = i
=| 2 |Union Bank of India, | 1) BORROWER: MR. IKRAMUDDIN $/0 MR, LAL |East Part Of House No. 1693, Part Of Khasra No.1293, | Constructive | Total (RL+DL)-Rs | Rs. 19.50 Lakhs | 11.03.2025 through it's proprietor|admeasuring 0.142 hectare at village- Chilkiya, Tehsil] =y |app pight ||
&S GARH ROAD, MOHAMMAD Easi Part of H.ND-1633, Mohakia- |Situated At Mohalla Darshan Puri {shiv Dayal Pura), Gali 14T LAKH Mason | gs. 115000 | | etwen Punit Kumar Goel  |Ramnagar, Distt- Nalnital. Property belongs to Punit | 0, o504 Thirteen ||=
tn - NATIOMAL HIGHWAY, | Darshen Puri (Shiv Dayal Pura), Galne-1, Ward MO- (Ne.04, Ward Me. 30, Eidgah Road, Bulsndahahar Road, 31422024 plus e, 1. 580K ﬂugﬂ“an (Borrower), Address: |Kumar Goel. Boundaries of property are as: East- N Aisel Pates S =
= Dist Hapur, Uttar | 38Eidgah Road, Bulandshahar Road, HAPUR. | Distt. Hapur In The Name OF M. Iramuddin Sio Mr. Lal ' Interest therecn il Sarraffa Chowk, H 121, West- Property of Puneet Goel, North- Only) + interest and ||~ '
3 Pradash -245101, \Mohammad. Area: 62.73 Sq Mirs Boundaries: Easl - Housa and other charges Ramnagar, Distt- Property of Puneet Goel South- Passage from the other charges =
ﬁ—. Mab.; 3368406635 o hmﬁlﬁdﬁ;%ﬂm“m”mm- North- Others I Nainital, Uttarakhand |property of Puneet Goel. wef 01.12.2024 ||=
= Propa 8 . - e e e |=
=1 1 =] g i il : - 244715, 2. Property bearing Khata no. 032, khasra no. 257 e i o
| 3 |UnionBank of India, | 1) Borroweris: Mr. Rahul Sharma Sio Mr. Hari |H. Mo W-31184, Part Of Plot No -8, Mohalla Shiviok near| Constructive | Total (RL+DL)- | Rs. 16.50lakhs | 11.03.2025 3. Punit Kumar Goel |admeasuring 0,286 hectare located at village- Bate of Possesson Notce | |8
B— GARH ROAD, Sharma, 402641 Kolhi Sadak A, Swarg Ashram |Raitway Crossing Swarg Ashram Road, Pargana tohsil & Rs 16.93 LAKH a8 | mg_ 165,000 betwean 5/0 Prayag Narayan  |Jassaganja, Tehsil- Ramnagar, Distt- Nainital, oo O
= MATIOMAL HIGHWAY, | Road, Ra) Magar Fook Line, Hapur-245101 Also AL |Distt Hapur Up , Area- 57.50 Sq Mirs Or 68.75 Sq. Yards, | on 31422024 plus | p oo by Goel (Proprietor ) Property belongs to Punit Kumar Goel, Boundaries PEIINGIIIETS (=
= Dist Hapur, Uttar H No- W-31/1E84, Piot Na -8, Mohalia Shiviok, Near | Ormer: Rahul Sharma S/o Hari Sharma & Hemwati Sharma | interest theraon (Borrower), Address: of property are as: East- Land of Pooran Singh, West-] 30.11. 2024 =
= Pradesh 245101, | ShaitiNager, Hapur Up-245101 Wi Harl Sharma, Boundaries- Easl- Rasta 20' Wide, West- | and other charges i 45 |Land of Puneet and Rasta, North- Land of Hari Shankar Bhatt, South- Land || =
G| |Mob. 3368406635 | Mrs. Hemmwati Wio M. Hari Sharma, 40241 Kothi |Reitway Land, Nort- Pt No-, Sous- Remaining Part O Pio Ehﬁi"ﬁ'mﬁﬁmﬁa of Devendra Singh and Mohan Singh. | u =
= Sadak All, Swarg Ashearn Road, raj Nagar Foot Ling, | No-B0f Smt Sudesh Distt- Nainital : 3. Land belonging to Punit Kumar Goel and Pooja Agarwal admeasuring =
- Hapur- 245101 Also Af: H No- W-31/184, Plot No -8, 5 alm -
Bt Mchala Stiviok, Near Shakli Nagar, Hapur UP. Uttarakhand- 244715, |0-601 hectare (Khata No. 6, khasra ne. 271, 276, 278, 279, 281, 301, 303, ||=
0 = | 245101 : : 3. Mr. Prayag Narain 304, 332 totaling 0.591 hectare in the name of Punlt Eumar Goel and =
= } 2) Guarantor: Mr, Hari Sharma Slo Mrtsk Chand Goel 5/o Late Radhey khasra no. 281, 282, totaling 0.010 hectare in the name of Pooja Agarwal). || =
= | Sharma, 402141 Kothi Sadak AF, Swarg Ashram Shyam (Guarantor), |Boundaries of property as below: East- Vacant land of Shahid Hussain and || =
E_; Foad, ra) Nagar Fooli Line, Hapur- 245101 Also AL 1, Kasera Line, Sarraffa E-:-nersg urimgel-,-, rw.;.ref.tf F'rr::p-ert',l of R K Daing, Nerth- 25 feet wide =
= H Ho- W-317184, Piod Ma -8, Mohalla Shevlok, Mear Chowk, Ramnagar cta, South- Orchards of other person. —
o __ | ShakiiNagar Hapur UP-245101 — 1 Distt- Nainital, Uttarakhand- 244715. 4. Mr. Siddhartha Goel 5/o Prayag Narain Goel =
el e E:‘l:l‘ ﬁh :::11“ ﬂ:t. E;ﬁr:llﬂgmh;-;l;iﬂw{;ﬂ ;lﬁf:mﬁﬁ ;E"-r‘l—;; :HHJ; :;ﬂ:tt:: Fﬂfﬁ;;ﬁllﬁd Tnﬂ;: and condilion of the sale, | please refer to the link provided in (Guarantor), 1, Kasera Line, Sarraffa Chowk, Ramnagar, Distt- Mainital, Uttarakhand- 244715. || =
= " ' ) ! h ' fbaa sl 5. Smt. Pooja Agarwal W/o Punit Kumar Goel (Guarantor), Kasera Line, Sarrafa Chowk, | v
- | HOTE: Bidder are advised to register and validate KY'C on the website! porial at least 2-3 days pricr to auction date and EMD may be deposited 2 days before the date of auction fo awvoid Ramnarar F!a nTDistt- Nj;inital Uttarakhand- [244?15 :I =
FE_: any Inconvenience. B i - : = §
" | Date: 10.02.2025 Place : Moorut Authorised Officer, Union Bank of India Date : 11.02.2025 Place : Ramnagar, Distt. Nainital Authorised Officer |- J
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CBC 19111/11/0079/2425

(eRETT WRER IR Yol HANT BT WJTd SIFHH)
¥ Haryana Rail Infrastructure Development Corporation Ltd.
A Joint Venture of Government of Haryana & Ministry of Railways

st Hifthohe S |

Tender No.: HORC/HRIDC/Rail-01/2025 Date: 10.02.2025
E-Tenders are invited by HRIDC for execution of the following work: -
Name of Work: RAIL-01: Manufacture and supply of 60 O %~

kg (60E1) rails of R260 and R350 HT Grade in A,
connection with Haryana Orbital Rail Corridor (HORC) [Jikisk ),
Project. L L
Tender Security: INR 5,000,000.00 Only.
Date of closing of e-tender: 25.03.2025 at 15:00 Hrs IST,

Date of opening of e-tender: 25.03.2025 at 15:30 Hrs IST,

Period of completion: 14 Months.

Website particulars: http://etenders.hry.nic.in and http://hridc.co.in
No manual tender will be accepted against e-tendering.  GM/IP&IT/

HRIDC/Gurugram

RESERVE BANK OFINDIA =ik
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